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Air FaftII for ToarIIt ClaM 

130. 8hrl' Daljlt Sm.h: Will the 
Minister of Civil AviatIaD be pleased 
to atate: 

(a) whether the Air India Inter-
national inu-oduced lower air fares 
for tourist class with effect from 18th 
April, 1964; and 

(b) if so, how these compare with 
the similar fares charged by other 
international air lines? 

The MInister of Civil Avlatloa (SUI 
KaD1IIII'0): (a) and (b). Lower air 
fares for both first and economy class 
service were introduced with effect 
from April I, 1964 for travel between 
the U.S.A. and Canada On the one 
hand and Europe, Middle East, 
Afric.. and the areas comprised of 
India, Pakistan and Ceylon on the 
other. These lower air fares ar~ 
being applied by all Members of 
International Air Transport Associa-
tion including Air India. 

River Port Dear Gaahat! 

{ 
8hrl D. D. ParI: 

lZl. 8hri P. K. Chal<raverti: 
Shrl P. C_ ar-h: 

Will the MiNoter of ~rt be 
pleased to state: 

(a) whether work on the construc-
tion of Sadilapur river port near 
Gauhati has started; 

(b) whether there is any foreign 
collaboration in this project and what 
will be cost involved; 

(e) whether the Central Govern-
ment would be exercising any super-
vision during e ..... truction period to 
ens ure execution of the project <IS 

per approved detail. aDd in time; 

(d) when the project is likely to 
be completed? 

fte Depaty MIBIater In tile MlnIs-
try of Tra_rt (ShrI MoIdaddiD): 
(a) to (d). A proposal for eot1struc-
tion of a river port at Sadilapur has 
been receled from the State Gov-
ernment and is under technical 
examination in the Ministry of 
Transport. 

IrrlptioD and Water Supply Schemes 

IH. Dr. P. S. Deshmllkh: Will the 
Minister of F<>od and Acrtcultllre be 
ple&ffd t? state: . 

(a) whether it is a fact that irri-
gation and water supply schemes in-
volving an out1ay of even Rs. 5,000 
are required to .be submitted to the 
Central Government for technical 
approval; 

(b) if so, whether it leads to consi-
derable delays; and 

(c) whether there was a proposal 
that the limit should be Rs. 5 lakhs 
and whether that proposal has been 
accepted! 

The Deput, MlDlster .Ill the MIDIs-
tr, of Foed and Aa'rlcultare (Shri 
SbahDawu Khan): (a) to (c). Feasi-
bility and relative priorities for 
irrigation Schemes costillll "I'to 
Rs. 15 lakhs, which are c1aasI1Ied as 
minor irrigation schemes, are consi-
dered at the Annual Plan Diseussions 
with the State Government repreaen-
tatives. Once the Schemes nre 
approved at these Discauious and 
Plan provision made. the States are 
tltemselves competent to sanction 
these and technical approval of 
individual Schemes is not insisted 
upon by the Ministry of Food and 
Agriculture. 

Wate.- SUPPlJ/ Schemes: 
(a) All Dl'~ Water Supply 

Schemes are techAIcally approwd by 




